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(b) and (c). Apart from a departmental 

enquiry which is being conducted by Air-

India, the Director General of Civil Aviation 

is also conducting an enquiry. The enquiries 

are still in progress. 

Pnpo.al to Coastitate aU ..,cIIa Jadicia1 

ServIce 

6635: SHRI MARANDI: Will the 

Minister of HOME AFFAIRS be pleased to 

state : 

(a) whether it is a fact that there is a 

proposal under consideration of Government 

to constitute an All India Judicial Service on 

the lines of I. A. S; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

VIDYA CHARAN SHUKLA) : (a) No, Sir. 

(b) Does not arlIc:. 
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6637. SHRI BENI SHANKER SHARMA: 

Will the MinUter of PARLIAMENTARY 

AFFAIRS be pleased to state : 

(al whether there is any check on lobbying 

by Members of Parliament for propagatins 
their party views and pining support for them, 

in the precincts of the HoUle ; 

(bl if so, the details thereof; and 

(cl if not, the steps proposed to be taken 

in this direction ? 

THE MINISTER OF PARLIA-

MENTARY AFFAIRS, AND SmPPING 

AND TRANSPORT ( SHRI RAGHU 

RAMAIAHl: Cal to (cl. The precincts 

of the House are under the jurisdiction of the 

Presiding Officer and hence the subject referred 
to does not come within the purview or the 
Minister of Parliamentary AlFain. 




